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RELIEF FOR DROUGHT AFFECTED AREAS 
IN RAJASTIIAN 

360. SHRI SUNDAR SINGH 
BHANDARI: Will the Minister of FINANCE 
be pleased to state:  

(a) whether it is a fact that a sum of 
rupees twenty crores had been sanctioned for 
relief work in the drought-striken areas of 
Rajasthan during the year 1968-69; 

(b) if so, how much money has so far been 
advanced to Rajasthan out of the sanctioned 
amount; and 

(c) what is the amount of money 
sanctioned for drought relief work in 
Rajasthan during the year  1969-70?] 

 

f[THE DEPUTY PRIME MINIS TER 
AND MINISTER OF FINANCE (SHRI 
MORARJI R. DESAI): (a) to (c) The 
Government of India have so far released an 
amount o( Rs. 14.") 1 crores to the 
Government of 

†[  ] English translation. 

Rajasthan towards ihc expenditure incurred on 
drought relief measures in 1968-69. No 
releases have been made yet towards the 
expenditure in 1969-70. Central assistance 
will continue to be provided as necessary in 
the light of the progress of expenditure, 
keeping in view the recommendations of the 
Central team of officers which visited the 
State recently to make an assessment of the 
situation.] 

ADVERSE REPORTS RECARDINC INDIAN 
DOCTORS IN U.K. 

561.SHRI A. G. KULKARNI: SHRI G. R. 

PATIL: SHRI S. B. BOBDEY: 

Will the Minister of HEALTH AND 
FAMILY PLANNING AND WORKS, 
HOUSING AND URBAN DEVELOPMENT 
be pleased to state: 

(a) whether Government's attention has 
been drawn to the recent adverse reports 
appearing in newspapers in U.K. about the 
quality of Indian Doctors working in Britain; 
and 

(b) if so, what steps the Indian Go-
vernment has taken to dispel such malafide 
propaganda? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING AND WORKS, HOUSING 
AND URBAN DEVELOPMENT (SHRI B. S. 
MU11THY): (a) and (b). The critical 
comments made in certain sections of the 
British Press about the standard of medical 
education in India and the efficiency of the 
Indian doctors working in the United 
Kingdom as reported in the newspapers in 
I n d i a ,  have come to the notice of the 
Government. Government have noted with 
satisfaction the Press report that the Social 
Services Minister in the United Kingdom has 
defended the position  of  the  Indian  doctors  
and 
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expressed the view that the work done by the 
great majority of them is of a high quality. As 
such no further action is considered 
necessary. 

EXPORT BANK IN INDIA 

362. SHRI A. G. KULKARNI: Will the 
Minister of FINANCE be pleased to state: 

(a) whether any suggestion has been 
made to Government by the Federa 
tion of Indian Chambers of Com 
merce 8c Industry about establishing 
an Export Bank in India; and 

(b) if so, what is the reaction of 
Government thereto? 

THE DEPUTY PRIME MINISTER AND 
MINISTER OF FINANCE  (SHRI MORARJI 
R. DESAI): 

(a) Yes, Madam. 

(b) The existing institutions appear to be 
adequate for dealing with export credit and 
Government do not consider it necessary at 
present to set up a specialised credit 
institution for this purpose. However, it is ex-
pected that the Banking Commission will 
examine the need for such an institution. 

 

HINDUSTAN ORGANIC CHEMICALS LTD. 
KOLABA (BOMBAY) 

363. SHRI NIRANJAN VARMA: Will the 
Minister of PETROLEUM AND 
CHEMICALS AND MINES AND METALS 
be pleased to state: 

(a) the names of the items which are 
being manufactured in the Hindustan Organic 
Chemicals Ltd., Kolaba (Bombay); and 

(b) the amount spent by Government so 
far on running this Company?] 

 


